A

| TEM NO 70 REA STRAR COURT. 1 SECTI ON XVI |

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 1947 OF 2012
BEFORE THE REG STRAR M A. SAYEED
UNION OF | NDI A & ORS. Appel I ant (s)
VERSUS

BHAGWMANT  SI NGH Respondent ( s)
(Wth appln(s) for stay and office report)

Dat e: 14/03/2014 This Appeal was called on for hearing today.
For Appell ant(s)
M. Ishrag Ahnad, Adv.
M. B.V. Bal aram Das, Adv.
For Respondent (s)
UPON hearing counsel the Court nade the foll ow ng

ORDER

The matter falls under the conpleted category. It
processed for listing before the Hon'ble Court, as per rules.
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